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Ref. No.: 92/@ S ?{?/"2 /M4 Dated : 52.3... 4= 2°2F
To,

The Registrar General,

Hon’ble National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001

Sub: Action taken report with respect to Orderdated 23.02.2024 Passed by the
Hon’ble National Green Tribunal, New Delhi in Original Application No.
719/2023 “mafiayo ko kisi ka dar nahi is jile me beroktok ho raha avaidh
khanan” appearing in Hindustan dated 22.11.2023.

Sir,

Kindly refer to the subject mentioned above. In compliance of the order dated
23.02.2024 passed by the Hon’ble National Green Tribunal, Principal Bench, New Delhi in
Original Application No. 719/2023 “mafiayo ko kisi ka dar nahi is jile me beroktok ho raha
avaidh khanan” appearing in Hindustan dated 22.11.2023, please find attached herewith
the Action Taken Report on behalf of U.P. Pollution Control Board for your kind perusal

and further necessary action.

Sincerely Yours,

Enclosures: As above /
(Dr. T.N. Singh)
Regional Officer

CC:- CEO-6 for information as per your direction vide letter no.H09777/C-6/Sa- 814/0.A.
No- 719/23-24 dated 22/04/2024 for further necessary action. \W‘N
_—
3\0
3

Regional Officer

Drive /T N Bingh RO/19.06.202)/Letter Pad 2013-24

L]
VI7/104, Ramnagar Colony, Parikrma Marg, Ayodhya-224001 * V17/104, TR Y, aRawn anf, smvear-224001
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Action Taken Report on behalf of Uttar Pradesh

Pollution Control Board, in compliance to the order

dated 23.02.2024 passed by Hon'ble NGT Principal
Bench, New Delhi in Original Application No. 719 of
2023 In News Item titled "Mafiayo ko kisi ka dar nahi is

jile me beroktok ho raha avaidh khanan" appearing in

Hindustan dated 22.11.2023.

1. That vide its order dated 23.02.2024 this Hon'ble
National Green Tribunal, New Delhi has passed the

directions. The relevant excerpt of the aforesaid

direction is as follows:-
" 5. Learned Counsel for the UPPCB, seek a weeks’

.......

time to file the report indicating the action taken by the
UPPCB against those who had carried out mining
without obtaining CTO. In that report, the UPPCB will
also disclose as to how the lease holder, (the details of
whom are disclosed in paragraph 4.5) have been
permitted mining after expiry of DSR issued in

2017....... "

1. That in compliance to the order dated 18.12.2023
passed by the National Green Tribunal, Principal
Bench, New Delhi in Original Application No. 719 of
2023, a Joint Committee Report dated 16.02.2024
has been submitted by the District Magistrate,
Ambedkar Nagar on 19.02.2024 vide letter no. 569
/Khanan Anubhag /Harit Adhikaran/2024 before the
Hon'ble Tribunal, New Delhi.

@c
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dated 16.02.2024, the

tabulated below:

S.No.

rsuance to the Joint Committee Report

details of mining sites are

Period of Mining

Name and Address of | Location and Area of

Mining Lease Holder Mining Operation
{Excluding Rainy
Season)

Sri Gaurav Singh Slo $ri
Vindhyachal Singh, R/o Vill-

Gata No. 04 Kha, Area-
3.421 Hec., Village—

From 24.01.2018
to 18.12.2018

Dulhupur, Tehsil- Jalalpur, Majha, Ismailpur, | (237 Days)
District- Ambedkar Nagar Beldaha, Tehsil =Tanda,
District- Ambedkar
Nagar.
From 03.01.2019

Sri Shiv Prasad Chaudhgry
Slo Sri Rampheer, R/o Vill-

Gata No. 830 Mi, 831,
832, Area- 5.50 Hec,

to 28.06.2020
(451 Days)

Jaipurwa, Ghandhi Nagar, | Village-Ajmeri
District- Badshahpur, Tehsil-
Ambedkar Nagar Tanda, District-
Ambedkar Nagar.
From 27.01.2018

Sri Ram Bahadur Slo Sri
Vishesar, R/o Vill-Chaubepur,
Chakrsoolpur, Navabganj,

Gata No. 24 Mi, Area-

5.05 Hec,,
Village — Majha, Vargi

to 21.07.2021
(996 Days)

Tehsil- Tarabganj, District- | Nijampur, Tehsi-Tanda,
Gonda District- Ambedkar
Nagar.

4. | Sri Ashish Kumar Jaiswal S/o | Gata No. 01 Mi, Area- | From 14.11.2018
Late. Vashishth Kumar, R/o [ 10.50 Hec., Village-|to 29.12.2020
Vill- Rudhauli, District-Basti Majha, Faridpur, Tappa- | (593 Days)

Haveli,  Tehsi-Alapur,
District- Ambedkar
Nagar.

5. | Sri Ajay Kumar S/o Sri Jai | Gata No. 01 Mi, Area- From 19.12.2018
Parkas, R/o Villa- Ishwar | 7.5 Hec., Village-Majha, | to 28.06.2020
Nagar, lltifatganj,  Tehsil- | Isaury Naseerpur, | (466 Days)
Tanda, Tehsil-Alapur, District-

District- Ambedkar Nagar Ambedkar Nagar.

3. That the District Mining Officer, Ambedkar Nagar vide
letter dated 19.03.2024 has informed to the Regional
Office, UP Pollution Control Board, Ayodhya that the
quantity of mining mineral excavated from the lease
area of the above mentioned 05 leases from the date
of commencement of the lease till the date of lease
cancellation is less in comparison to the sanctioned
quantity. The copy of the letter dated 19.03.2024 is
being enclosed herewith as Annexure No-1 to this
report.

&
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4. That in pursuance to the Joint Committee Report

dated 16.02.2024, show cause notices dated
15.04.2024 have been issued by Uttar Pradesh
Pollution Control Board against the responsible 05
Lease Holders in question for imposition of
Environmental Compensation in accordance with the
Guideline prepared by CPCB titled as “Report of the
CPCB In-house Committee on Methodology for
Assessing Environmental Compensation and Action
Plan to Utilize the Fund” for doing mining by them
without obtaining prior consent to operate under The
Water (Prevention and Control of Pollution) Act, 1974
& The Air (Prevention and Control of Pollution) Act,
1981. The details of the said show cause is tabulated

below:

S.No. [ Name and Address of | Period of | Amount of
Mining Lease Holder Mining Environmental
Operation Compensation
(Excluding for Show Cause
Rainy Notice
Season)
1.| Sri Gaurav Singh S/o Sri | From % 14,81,250/-
Vindhyachal Singh, R/o Vill- | 24.01.2018 to
Dulhupur, Tehsil- Jalalpur, 18.12.2018
District- Ambedkar Nagar (237 Days)
2. | Sri Shiv Prasad Chaudhary S/o | From % 45,10,000/-
Sri. Rampheer, R/o \Vill- | 03.01.2019 to
Jaipurwa, Ghandhi Nagar, | 28.06.2020
District- (451 Days)
Ambedkar Nagar
3.|Sri Ram Bahadur S/o Sri | From ¥ 99,60,000/-
Vishesar, R/o Vill-Chaubepur, | 27.01.2018 to
Chakrsoolpur, Navabganj, 21.07.2021
Tehsil- Tarabganj, District- | (996 Days)
Gonda
4. | Sri Ashish Kumar Jaiswal S/o | From ¥ 59,30,000/-
Late. Vashishth Kumar, R/o | 14.11.2018 to
Vill- Rudhauli, District-Basti 29.12.2020
(593 Days)
5.|Sri Ajay Kumar Sfo Sri Jai | From % 46,60,000/-
Parkas, R/o Villa- Ishwar | 19.12.2018 to
Nagar, lltifatganj,  Tehsil- | 28.06.2020
Tanda, (466 Days)
District- Ambedkar Nagar

)
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The copy of the Show Cause Notices dated
15.04.2024 are being collectively enclosed herewith as

Annexure No-2 to this report.

The above report on behalf of the Uttar Pradesh
Pollution Control Board is placed before the Hon'ble

National Green Tribunal for perusal and kind consideration
ol
please. ;Z\o\a\“’o
(DrTN Singh)
Regional Officer
UP Pollution Control Board

Ayodhya
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51 A
% f5 w0 g eRa s, 7§ Rl 3 AR sfoto weat 719,/2023 News Item
Titled “iftranaii @ fel @1 S €T, T 7 % Wraeld & 3T 3dy @A Appearing in Hindustan
dated 22.11.2023 T 3G @ T 3 ¥ wRka ¥ 0 18.12.2023 B srgurer A nfa wgw Wl
ZINT TaTe 1 FARET R 20.01.2024 P fear AT e FrAer e @ A o Freraa -
"..... 1. Village- Majha Ismailpur Beldaha, Tehsil-Tanda, District-Ambedkar Nagar.
1.1. The lease is located at Gata No. 4 kha and having total area of 3.421 hectares. The mining area is

situated on River Ghaghra/Saryu.
1.2. During inspection, mining operation was not observed at the site. It was Informed by Mining
Department that mining operation is closed since 19.12.2018 due to nonsubmission of royalty.
At site, local villagers also informed to joint committee that no mining activity had been carried
out since more than 0S years.

. The mining lease was granted to Sh, Gaurav Singh, S/o-Vindhyachal Singh, VillageDulhupur,
Tehsil-Jalalpur, District-Ambedkar Nagar as per auction notice dated 04.09.2017.

. Letter of Intent (Lol) was issued by the District Administration to the Project Proponent on
28.10.2017. The Lol was Issued for 3.421 hectares mine lease area for the period of 5 years. As
per auction notice, the estimated quantity of ordinary sand was 82104 cubic meter per annum.

.5. The Project Proponent had obtained Environmental Clearance (EC) from District Level

Environment Impact Assessment Authority (DEIAA) on 16.01.2018. Copy of EC Is annexed as

Annexure No. -3.
The lease deed was signed between PP and District Administration for excavation of sand on

24.01.2018 and mining was started on 24.01.2018.
As per portal of Directorate of Geology and Mining, Uttar Pradesh, total 70989 cubic meter

ordinary sand has been excavated by project proponent since mining started against permitted

quantity of 82104 cubic meter (as per deed).
The mining activity was carried out without obtaining CTE and CTO from UPPCB............"

e f& SR aPfa vy Wi O SeER @A v g TR gWiRR @
wfdsar e SR, JRSAR TR T ICTT HASd & 7 A 24012018 B WA §E qu @
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Y

1.6.

1.2.

1.8

me==t T o
Q@?ﬂ;‘w T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720.83.1, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppch.com
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T 1. Village-Ajmeri Badshahpur, Tehsil-Tanda, District-Ambedkar Nagar.
2.1 The lease is located at Gata No. 830 mi, 831 mi, 832 mi and having total area of 5.50 hectares. The mining

area s situated on River Ghaghra/Saryu.

2.2 During inspection, 1t was observed that mining operation has not been carried out. Ttis informed by
Mining Department that mining operation Is closed since 29.06.2020 due to non-submission of royalty.
Local villagers also Informed, that no mining activity is being carried out since more than 03 years.

2.3 The mining lease was granted to Sh. Shiv Prasad Chaudhary, S/o-Shri Rampher, Village-Jaipurwa, Gandhi
Nagar, District-Ambedkar Nagar as per auction notice dated 22.05.2018.

2.4 Letter of Intent (Lol) was issued by the District Administration to the Project Proponent on 19.06.2018.
The Lol was issued for 5.50 hectares mining lease area for the period of 5 years. As per auction notice, the
estimated quantity of ordinary sand is 93500 cubic meter per annum.

2.5 The Project Proponent has obtained Environmental Clearance (EC) from State Level Environment Impact
Assessment Authority (SEIAA) on 18.12.2018. Copy of EC is annexed as Annexure No.

2.6 The lease deed was signed between PP and District Administration for excavation of sand on 03.01.2019
and mining had been started on 03.01.2019.

2.7 As per portal of Directorate of Gealogy and Mining, Uttar Pradesh, total 40059 cubic meter ordinary sand
has been excavated by project proponent since mining started against permitted quantity of 93500 cubic
meter (as per deed).

2.8 The mining activity was carried out without obtaining CTE and CTO from UPPCB .

..............
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“..... 1. Village- Majha Vargi Nizampur, Tehsil-Tanda, District-Ambedkar Nagar.
3.1 The lease Is located at Gata No. 24 mi and having total area of 5.05 hectares. The mining area is situated
on River Ghaghra/Saryu.

3.2 During Inspection, It was observed that mining operation has not been carried out. It Is Informed by
mining department that mining operation Is closed since 22.07.2021 due to non-submission of royalty.
Local villagers also Informed, that no mining activity Is carried out since more than 02 years.

3.3 The mining lease was granted to sh. Rambahadur, S/o-Vishesar, Village-Chaubeypur, Chakrasoolpur,
Nawabgan), Tehsil-Tarabgan], District-Ambedkar Nagar as per eauction notice dated 04.09.2017.

3.4 Letter of Intent (Lol) was Issued by the District Administration to the Project Proponent on 08.11.2017.
The Lol was Issued for 5.05 hectares mine lease area for the period of 5 years. As per auction notice, the

estimated quantity of ordinary sand is 1,21,200 cubic meter per annum.
ained Environmental Clearance (EC) from State Level Environment Impact

3.5 The Project Proponent has obt
exure No. -5.

Assessment Authority (SEIAA) on 23.01.2018. Copy of EC is annexed as Ann
3.6 The lease deed has been signed between PP and District Administration for excavation of sand on

27.01.2018 and mining has been started on 27.01.2018.

3,7 As per portal of Directorate of Geology and Mining, Uttar Pradesh, tota
sand has been excavated by project proponent since mining started as against permitted quantity of

484800 cubic meter (as per deed).
3.8 The mining activity was carried out without obtaining CTO from UPPCB......ccsueeees g
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2
" ... 1. Village-Majha Faridpur Tappa Haveli, Tehsil-Aalapur, District-Ambedkar Nagar.
5.1 The lease is located at Gata No. | mi and having total area of 10.5 hectares. The mining area Is situated on
River Ghaghra/Saryu.

5.2 During inspection, mining operation was not observed. It is informed by mining department that mining
operation is dosed since 30.12.2020. Local villagers also informed that no mining activity has been carried
out since more than 03 years.

5.3 The mining lease was earlier granted to Sh. Ashish Kumar Jaiswal, S/o-Late Vashisth Kumar, Village-
Rughauli, District-Basti as per e-auction notice dated 27.02.2018.

5.4 Letter of Intent (Lol) was issued by the District Administration to the Project Proponent on 24.04.2018.
The Lol was issued for 10.5 hectares mine lease area for the perlod of 5 years. As per auction notice, the
estimated quantity of ordinary sand was 157500 cubic meter per annum.

5.5 The Project Proponent has obtained Environmental Clearance (EC) from State Level Envircnment Impact
Assessment Authority (SEIAA) on 26.10.2018. Copy of ECis annexed as Annexure No. -8.

5.6 The lease deed has been signed between PP and District Administration for excavation of sand on

14.11.2018 and mining has been started on 14.1 1.2018.
5.7 As per portal of Directorate of Geology and Mining, Uttar Pradesh, total 124473 cubic meter ordinary
sand has been excavated by project proponent since mining started as against permitted quantity of

472500 cubic meter (as per deed)’
5.8 District Administration has closed mining activity on 30.12.2020 due to nonsubmission of royalty.

5.9 The mining activity was carried out without obtaining CTO from UPPCB...........
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" 1. Village-Sauri Nasirpur, Tehsil-Aalapur, District-Ambedkar Nagar.

.......

4.1 The lease Is located at Gata No. 01 mi and having total area of 7.5 hectares. The mining area is situated on
River Ghaghra/Saryu.

4,2 Earlier, the mining lease for ordinary sand was granted to Sh. Ajay Kumar, SloJaiprakash, Village-Ishwar
Nagar, fltefganj, Tehsil-Tanda, District-Ambedkar Nagar as per e-auction natice dated 27.02.2018 for 05
years and 7.5 hectares. LOI was issued on 24.04.2018 for 112500 cubic meter.

4.3 EC was granted to the PP on 26.10.2018 and the lease deed has been signed between PP and District
Administration for excavation of sand on 19.12. 2018. The District Administration has closed mining
activity on 29.06.2020 due to non-submission of royalty. As per portal of Directorate of Geology and
Mining, Uttar Pradesh, total 52743 cubic meter ordinary sand has been excavated by project proponent
since mining started as against permitted quantity Of 225000 cubic meter (as per deed).

4.4 The carlier mining activity was carried out without obtaining CTE and CTO from UPPCB.

4.5 During Inspection, the mining project was found in operational phase. The present mining lease is granted
to M/s Jaiswal Rice Dal and Qil Mill, Proprietor- Ramji Jaiswal, Marwatia Bansi Road, Basti as per e-auction
notice dated 09.05.2022.

4.6 Letter of Intent (Lol) was issued by the District Administration to the Project Proponent on 11.07.2022.
The Lol was issued for 7.5 hectares mine lease area for the period of S years. As per auction notice, the
estimated quantity of ordinary sand is 75,000 cubic meter per annum.

4.7 The Project Proponent (PP) has obtained Environmental Clearance (EC) from State Level Environment
Impact Assessment Authority (SEIAA) on 20.11.2023. Copy of ECis annexed as Annexure No. -6.

4.8 The lease deed has been signed between PP and District Administration for excavation of sand on
16.01.2024 and mining has been started on 16.01.2024,

4.9 As per portal of Directorate of Geology and Mining, Uttar Pradesh, total 3379 cubic meter (till 09.02.2024)
ordinary sand has been excavated by project proponent since mining started as against permitted

quantity of 75,000 cubic meter................. "
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